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Title: Need to construct a new National Highway from Gudihatnur village, Adilabad district to Oda Revu in Prakasam
district, Andhra Pradesh.

SHRI PONNAM PRABHAKAR (KARIMNAGAR): I would like to draw the kind attention of the august House regarding the
need for administrative sanction and laying of a new national highway starting from Gudihatnur village of Adilabad district
to Oda Revu of Prakasam district in Andhra Pradesh in the remaining XI Five Year Plan with sufficient Budget on priority
basis.

This 700 kms. route covers most parts of backward Telengana region and particularly my Karminagar parliamentary
constituency in Andhra Pradesh. It enters at Korutla and passes through Kathiapur, Vemulawada, Siricilla, Ellanthakunta,
Husnabad which comes under my parliamentary constituency and ends at Duddeda before joining at Medak constituency.
People of my constituency are facing a lot of inconvenience due to absence of a national highway. Number of accidents are
taking place on this route and innocent people are losing their valuable lives. It is a long-pending demand of the people of
my constituency and, I have submitted a proposal in this regard to the Government of India for taking necessary action in
the matter.  The Government of Andhra Pradesh has also sent a proposal in this regard to take up this dream project in
Telengana region in Andhra Pradesh to improve the tourism sector also.

I, therefore, request the hon. Minister of Road Transport & Highways to intervene in the matter and accord administrative
approval for sanctioning and laying of a new national highway starting from Gudihatnur village of Adilabad district to Oda
Revu in Prakasam district, Andhra Pradesh.

 

MR. CHAIRMAN: Shri Jagdambika Pal − not present;

Shri P. Balram Naik − not present.

 


